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RBI1/2023-24/122
DOR.RET.REC.76/12.07.160/2023-24 February 15, 2024

All Banks
Madam / Dear Sir,

Exclusion of “Rupee Co-operative Bank Limited” from the Second Schedule to the
Reserve Bank of India Act, 1934

It is advised that “Rupee Co-operative Bank Limited” has been excluded from the Second
Schedule to the Reserve Bank of India Act, 1934 vide Notification
DoR.REG/LIC.N0.S4847/07.12.000/2023-24 dated November 29, 2023, which is published in
the Gazette of India (Part Il - Section 4) dated December 26, 2023.

Yours faithfully,

(Brij Raj)
Chief General Manager
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Caution: RBI never sends mails, SMSs or makes calls asking for personal information like bank account details, passwords, etc. It never keeps or offers funds
to anyone. Please do not respond in any manner to such offers.




